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Andaman and Nicobar Islands

( Shri Mohammad Elias:
Shri Prakash Vir Shastri:
Shri Ram Harkh Yadav:
Shri Bibhuti Mishra:
Shri K. N. Tiwary:
Shri M. L. Dwivedi:
Shri R, S. Tiwary:
*136. Shri S. C. Samanta:
T Shri Yashpal Singh:
Shri S. M. Banerjee:
Shri Bhagwat Jha Azad:
Shri Hukam Chand
Kachhavaiya:
[Shri Onkar Lal Berwa:
Shrimati Ramdulari Sinha:

‘Will the Minister of Home Affairs
be pleased to state:

(a) whether the question of demo-
cratising the administration in Anda-
man and Nicobar Islands has been
considered by Government; and

A (b) if so, the decision taken in this

Tespect? .
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The Minister of State in the Minis-
try of Home Affairs (Shri Hathi): (a)
and (b). Under article 239 of the
Constitution, the Union Territory is
administered by the President of
India through an Administrator desig-
nated as Chief Commissioner. No
proposal for effecting any change in
the existing setup is under considera-
tion.

Al] India Educational Service
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Will the Minister of Education be
pleased to state:

(a) the steps so far taken in con-
nection with the proposal to constitute
an All India Educational Service;

(b) the
Scheme; and

broad outline of the

(c) when the service is likely to be
constituted?

The Minister of Education (Shri
M. C. Chagla): (a) to (¢). The matter
is still under consideration and the
broad outlines of -the Scheme have
not yet been finalised.





